HIGH COURT OF SIKKIM

Statement showing Institutlon, Disposal and Pendency of cases as on

Cases

30.06.2017
Total pendency | Institution Total disposal | Pendency at the
at the beginning | during the | during the | end of June,
of June, 2017 month of month of June, | 2017

(Civil-Criminal)
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14, REVISION U/S19 | -- - R e
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_PETITION/APPEAL _ e 01 =
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1* (One) WP (C) stand adjourned sine- die




